0.099-23

\'ﬂl’uuu-u LRl L TRy

| Vg '
: !,HE)O‘HMk‘uMqT., son/daughter/wife of @qula\/ﬁmm{;d
1*]“5(’2'3" years, belonging to e""\q"’LeySbﬁV%M@"@

wq/g service and presently working as Q?ﬂ(f—»ﬁ\ﬂfﬂv@m{

\ QX give herein below the details of the assats (immowvable, movable, bank balance, 'ah:.} af

myself, my spouse and dependants*:

(Assets in joint name indicating the extent of foint ownership will aiso have to be

:"'1 ' c&s:wm I Saif imlf Cependant-1 w:EtTE

™o
h', 900

companies 5 | _l A
{v) | Other Anancial | ——— : A

NSS, Posta ‘
Savings, LIC Ty - ’
Policies, etc : . .

(v) | Motor Vehicies o 5 =}
(details of X Bt -f i
make, etc,) e i

(vi) ;m:{;fw liold |\ol4 | - | T
Weight and lo Fepnennt| S S

vae) da |

L 5 O0%m

(vil) | Other assets,
Such as vajues

of claims / l ]

interests |

Exchange In respect of fisted companies and as per books in the case of non listad
companies should be given.

* Dependant here means 3 person substantiaity depeadent on the income of the
employee, ;

%ﬂ‘o\“\ \:"'lw\“rvf



B

[Note: Properties in Joint dwnershbp indicating the extent of joint ownership will

aisg have to be Indicatad]

L ]

Description | Seif

g’ ﬂmne bﬂpnm--&

j o

Agricuitural Land

- Survey number(s)
- Extant (Total
Measurgmeant)
-Carrent m

- Location(s) 5\5"{\\( :

valug

b

Dependant-2 | Dependant-3
1| Mam .Q_MM“MA‘MM#

—_—

{

—_—

(1iy

Non-Agricultyral Land
- Burvey number(s

 value

g%

(i}

i
Buildings (Commerciai
| and rasidential) '

| Lacation(s)

| = Current market
ua..

[ « Survey fdoor
| Number(s)

- Extent (Total
measuremenit)

(iv)

Houses / Apartments, |

= Lacation(s)

'« Survey fdoor
number(s) :
- Extent {Total
Measurement)
= Current markat

value

' (v)

(2}

Others (such as

5
|

o

L
|

il

A

| interest In property)

1 give herein below the details of m
: institutions and government dues:-

[Mote : Pleace glve separate detaile for each item)

y liabititles / overdues to public fnanciat

2
1 N

Dascription

e

(i)} Loans fram Bar

b afmm
2o Ve ) - PATNR

l;llme B address of Bank /
Financial Institubons(s) ;

Amount outstanding a5

an ..mﬁb.u./__

{'(#) Loans from financia
| institutions

AN AL 4012 2€79.907]

| (i) Government Dues:

(a) dues to departments
dealing with government
nmodatian

— 1

(b) dues to departments
dealing with supply of

dealing wi ply o
electricity X

(2 o \amwnr s




! (d) dues to dapartments
with telephanes

(a} duﬁs ta departments
deafing with government
transport {inciuding

ircraft and hel

{f} Other dues, If arw'. '

(k) £y Enmme Tax im:ﬁudfng
surcharge [Also indicate

which Income Tax Return
7 mw. sm atsa Permanent
: miber (FAN)]

the assessment year upto | (77 Pk 2077 B o

{u) Wtaa!th Tae# [Also
Indicate the assessment
 year upto which Weaith
| Tax return filed. ]

(i} Sales Tax X [Onfy i
case of proprietary
business]

(re) ﬂmx

.

GPF/CPF/PRAN No. -

(DI EREs 126

Gander i {M/F}

Cﬂa'sﬁjﬂrﬁup i : C e AR/
Cadiy “ [Bher Legislobiwa PhemLly: ]

{Full Name &.49. 8.A.5.-Bihar Admisistrative Service,
B3, 3 Bitar Secratariat Service atc.)

Hems District 3= i Pu1 M2 0« J

1 hauhv declare that the above details are true to the best of my
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